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BEFORE THE HON’BLE NATONAL GREEN TTRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
O.A. NO. 881/2022

In the matter of:

Rajinder Krishan Sharma & Anr. ...Petitioners
Versus
Union of India & Ors. ...Respondents
NDOH: 25.08.2023
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193-A, Garud Apartments, Pocket-4,
Mayur Vihar Phase-I, Delhi-110091
Mobile Nos: 9310884005, 9873472620
Email Id: lexoffice2 1 @gmail.com
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DOCUMENT - A 274 1

RTI Application Form

FORM ‘A’
See Rule 3(1)

[.D.No.oovvivviannn,

(For Office Use Only)
To
The Public Information Officer/
Assistant Public Information Officer
1.Full Name of The Applicant . Ropan Kelde
2.Father Name/Spouse Name . S'c  Kebli
3.Permanent Address T BE_.2]  Panch Wl Paxk

f_New  Delhy = HODIFE

4.Correspondence Address : Carme ag  albove

5.Particulars of The Information Solicited
a) Subject Matter of Information (*)

b) The period to which information relates (**) : 1981 -199]
c) Specific Details of Information requlrcd (F**):

W Aslhoy 4 i Ko mad

05 o0 aiited) 2N QAA‘Z,OM 2.9/ 3\ 6/ ZRp
Onding  CFewoat g, 192F puamn Supfect Lo
LAA LMD LY, Lira Lo ne (’S’ 0. ZCIVEC: e f2 ]

.29 J8l O dokod " p2.0, ?531/’

-d) Whether information. is required by Post
orin person (the actual postal fees shall be
included in additional fee in providing the mformatxon)

e) Incase by Post (ordinary/registered : P@Sf
or speed post) !
6.Is this information not made available by
public authority under voluntary disclosure? = : Ne
7.Do you agree to pay the required fee? : : Yoz
8. Have you deposited application fee? : (i’.zg_ ,

(If Yes, Details of such deposit)"
9.Whether belongs to below Poverty Line category"

(Ifyes, you ﬁxrmshed the proof of the same Wlth
. application?) :

Place: Dedil ‘ Signature of Applicant
Date: 30 [0 |20/ %Y b3

(*) Broad Category of the subject to be indicated (such as grant of government service

matters/Licenses etc.)
(**) Relevant period for which information is required to be indicated.

(***) Specific details of the information are required to be indicated.

Osral osdar No- 6q 4o BY2 526
\ RN I Ll

v e
o\



-

i

5 Particulars of The Information Solicited
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K11 Application Form

FORM A"
See Rule 3(1)

LD NOo e,

(For Office Use Only)
To
The Public Information O fficer/
Assistant Public Information Officer
1.Full Name of The Applicant : Rapony Kol
2.Father Name/Spouse Name LS KeBli
3.Permanent Address ' C_E -2 Pone . Shilla Ffronk

. D Newy  Dedhd -~ ilontE

4.Correspondence Address Ci_Some  ps  adenw

a) Subject Matter of Information (*)

fb) The pe'nod to which information relates (*¥):_158] - )99
Specific Details of Information requued (***) ' ‘

Moﬁm £afisn £ é‘m". 182 F “n Hed Dxx-,f‘

“&MMM Bunclh  Pusmicat 25wt odim
e S0, 2500 | AL é}ﬁb’?t szq(} ‘2] dakdd o2. 145e )

1, 3

d) Whether information is required by Post
.or in-person (the actual postal fees shall be
included in additional fee in providing the information)

e) In case by Post (ordinary/registered - : w font
or speed post) ‘
6.1s this information not made available by
~ public authority under voluntary disclosure? - : No
7.Do you agree to paythe required fee? : Tes
8.Have you deposited application fee? : Vs

(f Yes, Details of such deposit)
9. Whether belongs to below Poverty Line category?
{(Ifyes, you fumlshed the proof of the same with

application?) -

© Place: Delil : Slgnature of Apphcant

" Date: 20]10]12 T T&onbé34

(*) Broad Category of the subject to be indicated (such as-grant of government service

matters/Licenses etc. )
(**) Relevant period for which information is required to be indicated.

(***) Specific details of the information are required to be indicated.

%J%w/ osder N0-69G- STRIS2.
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RTI Application Form

FORM ‘A’
See Rule 3(1) )
LD Noviii e
(For Office Use Only)
To
The Public Information Officer/
Assistant Public Information Officer
I.Full Name of The Applicant : IQAMV; Kaehls
2.Father Name/Spouse Name ' : ¢t kedl:
3.Permanent Address ‘ : E-3) - Panch  Shile foark
: C N Bethl - 1ol
4.Correspondence Address i Soane  os  cheaw
5.Particulars of The Information Solicited
a) Subject Matter of Information (*)
b) The period to which information relates (**) : 198/ - 19 9|
* ¢) . Specific Details of Information requzred (***)
W e fhze wiod) Unche

m £egd Gty 1927 <n

b |

Getion 30 ng 2Ro-
Yoz oend Qf 8 , @« Lo
doT mablienlen _qs. S0 051 ) A 1L]27 [5'24 g

dodzd 02, 12, 193]

d) ‘'Whether information is required by Post
.or in. person (the actual postal fees shall be
included in additional fee in providing the mformahon)

e) Incase by Post (ordinary/registered 1 Spwd Ferl
or speed post) o

6.1s this information not made available by

public authority.under voluntary disclosure? : No
7.Do you agree to pay the required fee? : Yoa
8.Have you deposited application fee? : Yos

(If Yes, Details of such deposit)
9.Whether belongs to below Poverty Line category'? o HNo.

(Ifyes, you furnished the proof of the same with
apphcatlon?)

- Place: Dells , ' Signafure, of Applicant
Date: o Jlol12 T 6163

(*) Broad Category of the subject to be indicated (such as grar;.t of government service

matters/Licenses etc.) ' )
'(¥*) Relevant period for which information is required to be indicated.

(***) Specific details of the information are required to be indicated.
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RTI Applicationr Form
FORM ‘A’
See Rule 3(1)
LD.Nowvoveieieens
(For Office Use Only)
To :
The Public Information Officer/
Assistant Public Information Officer
LFull Name of The Applicant _ Ragpan. KAl
2.Father Name/Spouse Name 8% kahll
3.Permanent Address L E -3} Pamfcl;\ R U F ark
' P New)  Redhs HOBITF
4.Correspondence Address : Samw. o4 oBew
5.Particulars of The Information Solicited
a) Subject Matter of Information (*)
b) The period to which information relates (**) :
¢) Specific Details of Informationrequired (**%*): 1981 -199]
W A i,
192+ tsdth _weageced 200 istuames </ AT y
ag. S0. 25| Je A, Jafez] g 09 ]@l ) 0212 . 198/,
d) Whether information is required by Post
or in person (the actual postal fees shall be
included in additional fee in providing the information)
e) TIncase by Post (ordinary/registered : W Pest
or speed post)
6.Is this information not made available by
public authority under voluntary disclosure? ; No
- 7.Do you agree to pay the required fee? ' : Yos
8.Have you deposited application fee? : Yoz
(If Yes, Details of such deposit)
9. Whether belongs to below Poverty Line category‘7 NO —
(If yes, you furnished the proof of the same with '
application?)
Place: Debhe : Signature of Applicant
Date: 30/0 12 T8I 0463

(*) Broad Category of the subject to be indicated (such as grant of government service ’

matters/Licenses-etc.)
(**) Relevant period for which information is required to be indicated.

(***) Specific details of the information are required to be indicated.
Fripef odax Mo— 696 = 8F24k0
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. /V“ ‘ N
L Deputy Conservater of Forest
Gurgaon

816 8.C. Kohli L
CE-31 Panchshee Park
New {Selh! 110@1"’ :
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8/22/23, 7:44 PM Gmail - Advance Service in O/2\7§1/2022 - Rajinder Krishan Sharma & Anr. vs UOI & Ors. 6

_ Proof of Service
M Gmall Lex office <lexoffice21@gmail.com>

Advance Service in OA No, 881/2022 - Rajinder Krishan Sharma & Anr. vs UOI &
Ors.

1 message

Lex office <lexoffice21@gmail.com> Tue, Aug 22, 2023 at 7:44 PM
To: "rksharma.fcs@gmail.com" <rksharma.fcs@gmail.com>, "pawanbansal@gmail.com" <pawanbansal@gmail.com>,
kaushalsanjeev@hry.nic.in, pccf-hry@nic.in

Dear Sir/ma'am,

Please find attached a copy of Documents on behalf of the Respondent No. 8 to be filed
before the Hon'ble National Green Tribunal in the above captioned matter.

Copies to

01. Rajinder Krishan Sharma
Applicant No. 1
Email : rksharma.fcs@gmail.com

02. Pawan Bansal
Applicant No. 2
Email Id: pawanbansal@gmail.com

03. State of Haryana
Through Chief Secretary
Respondent No. 3
Email Id : kaushalsanjeev@hry.nic.in

04. Principal Chief Conservator of Forests, Haryana
Respondent No. 9
Email Id : pccf-hry@nic.in

05. Chief Conservator of Forests
Respondent No. 10
Email Id : pccf-hry@nic.in

Regards

Shubham Yadav
Advocate

for the Respondent No. §
Mobile No.: 9310884005

ﬂ Documents on behalf of Respondent No 8.pdf
1454K

https://mail.google.com/mail/u/1/?ik=2086b6f429&view=pt&search=all&permthid=thread-a:r6259361758017597851&simpl=msg-a:r-58930709773... 1/1
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